MR ?:;E:KBR : As amutc;flru-
pect to eceased peron, ouse
will now stand in silence for a short while,

(The Members then stood in silence for a
short while )

MR SPEAKER : As a mark of respect
to the memory of Shri Ayyangar, the
Howe stands adjourned to meet again at
g p. m, The Call Attention listed for to-
day will be taken up tomoriow, and in the
afternoon  we arc taking up legislative
work,

SHRI P, VENKATASUBBAIAHN :
ghgr:l should we not adjourn for the whole
y ?

MR SPEAKER : There is very im-
portant work
12-go hrs.

The Lok Sabha then adjourned till Fourteen
of the Clock,

The Lok Sabha re-assembled at Fire Mnu-
tes past Fourteen of the Clock.

[Mn. SPEARER in the Chait)
PAPERS LAID ON THE TABLE

StatemEnT RE. Natlonal DEVELOR-
MENT COUNCIL

MR. SPEAKER : The Prime Minis-
ter.

THE PRIME MINISTER (SHRI
MORAR]JI DESAIN : Sir, I beg to lay on
the Table a copy of the statemnent adopted
by the National Development Council at
the end of its meeting held on March 18
and 19, 1978.

Statement

The National Development Council
met on March ls-lg. 8 under the
chairmanship uter to discuss
theduﬂment {eﬁu Year Plan {978—-
83, prepared by the Planning Commissi

The Council lpptwad the objectives of

removal oﬁ uuen:fll uction in
poverty and i atwl continued pro-
wmﬁlm reliance and generally wel-

comes the proposals in the Draft Plan in
ﬁarﬂ:uumof&:eobpcum The Coun-

cil approved corr increaged
allocations for agriculture, rural develop-
i ood control and

sectioms of the e unless necessary
institutional

administrative changes
are made to ensure that b:neﬁhdo;ndoed

MARCH 20, 1978 Papers Laid 8

;_p of land reforms and
molulm peasknt organisations for this

While mmdlﬂnld:umﬁ:ul in the
document on the m Needs Pro-
gramme, the Council recognised that
public duu‘ibunun system  covering e-e.n-
tial articles of mass consum; needs to
be ex and mengm without
any delay.

The projections of empl t oppor-
tunities indicated in Pim were dis-
cussed and it was agreed that thoe

be reviswed in derail in consultation with
the State Governments.

The NDC drew pointed attention to the
necd for making effective changes in
administrative other systems to rnsure
the success of plan objectives, mper.ully the
employment omw and the objective
of narrowing in rqualities. The
m!wﬂtmmmlhepmmulﬁ not
be fulfi'led should be fully analysed and
curre tive actions taken.'

The importance of ensuring that the
pmm.e sector ns to the nati
objectives way also emphasised,

It was agreed that the Planning Com-
mission would hold discussions \:?th the
States in regard to the details of the Draft
Plan, especially the State Plans.

The NDC welcomed the larger role the
Draft Plan assigns to the State Govern-
ments in development planning and exe-
cution. Fiscal ents, which would
reflect this development, need to be further
discussed having to the constitutio-
nal provisions. A ittee of the NDG
would be formed for this purpose. The
Committee would, inier alia, review the
Gadgil formula and the scope of Centrally
sponsored schemes in the Plan.

After further discussions with the State
Govmc:l:i. }he Plan for 11973—8‘85 would
be wuen for a] al to the NDC

subsequent mns. Before this

nphnReportof the Seventh Finance

Commumion would have been received and
taken into consideration.

SHRI VAYALAR RAVI (Chira-
yinkil) : The Prime Minister has laid a
copy of the statement adopted by the
National Development Council on the
Table of the House, We find in the

rs that there was a lot of contro-
versy about it and that the Chief Mi-
nisters are going to meest separately, I

request you, Sir, to hndly allow
us also to have a discussion on it,

MR, SPEAKER : We shall try to find
some time,



